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Civil Appeal No. 2823/2012

U.P. STATE BRIDGE CORPORATION LTD. & ANR.          Appellant(s)

                                VERSUS

SURENDRA KUMAR DIXIT (D) THR. LRS.                 Respondent(s)

 
Date : 22-04-2026 This appeal was called on for hearing today.

CORAM : 
         HON'BLE MR. JUSTICE PRASHANT KUMAR MISHRA
         HON'BLE MR. JUSTICE N.V. ANJARIA

For Appellant(s) : Mr. Divyanshu Sahay, AOR
                   Ms. Shradha Narayan, Adv.
                   Mr. Akshay Sahay, Adv.
                                      
For Respondent(s) : Ms. Ashruta Singh, Adv.
                    Mr. Prashant Sharma, Adv.
                    Mr. Sanjay Kumar Visen, AOR
                   
                   
          UPON hearing the counsel the Court made the following
                             O R D E R

1. Learned counsel for the appellant is permitted to submit fresh

note on behalf of the appellant after withdrawing the earlier note

dated 05.11.2024.

2. Post on 29.04.2026.

  (IRAMNAZ)                                 (AKSHAY KUMAR BHORIA)
COURT MASTER (SH)                             COURT MASTER (NSH)
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